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6311. SHRl RAJNATH SONKAR 
SHASTRI: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(a) whether attention of the Govern- 
ment has been drawn to the news-item 
appearing in the 'BW Hindi dated the Au- 
gust 3,1991 under the caption ' A n - 
daman Ke Karmsheel Mahila Avas Main 
Dhnbdhli'; 

@) If so the details thereof; and 

(c) The reaction of the Government 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HUMAN RESOURCE DE- 
VELOPMENT DEPARTMENTS OFYOUTH 
AFFAIRS AND SOPRTS AND WOMEN AND 

I CHILD DEVELOPMENT (KUMARI 
MAMATA BANEWEE): (a) and (b). Yes. Sir. 
It has hter Ji been alleged that the Hostel 
Authorities are charging exorbitant rent1 
licence fee from the resident; giving inade- 
quate attention to the repair and rnainte- 
nance of the building; paying an inadequate 
salary to the Warden; having no proper 
security arrangements and also not main- 
taining the accounts properly. 

(c) The bnion Territory Adminiitration 
has been advied to look into these aspects 
The State Governments and Union territory 
Administrations exercise the control on the 
day to day functioning of the Hostels through 
their representatives on the Hostel Manage- 
ment Committees set up by each of the 
grnatee institutions in acdance with the 
Pr~viSians of the Scheme of 'Assistance for 
the ConstMi- a f  Hostel Build- 
ing for Working Women with a day Care 
Centre'. 

DDA Market h Vasant Kunj 

631 2. SHRl RAlANTH SONKAR SHAS- 
TRI: Will the Min'kter of URBAN DEVELOP- 
MENT be pleased to state: 

(a) whether shops constructed in the 
D.D.A. market in Vasant Kunj Delhi have not 
been allotted so far; 

@) if so. when the market was con- 
structed and reasons forthe shoes not being 
albtted; 

(c) the bss thus incurred by D.D.A; 

(d) the steps taken to rent out or to sell 
to shops; 

(e) the number of such other markets of 
D.D.A where shops have not been allotted1 
sold; 

(1) whether there is any proposal to rent 
out or to sell such shoes at reasonable price 
to the unempbyed graduates; and 

(g) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) Some shops 
in the DDA market in Vasant Kunj, New 
Delhi are still unalbtted. 

@) 21 Schemes for construction of d i  
ferent markets in Vasant Kunj area were 
undertaken by the DDA during the years 
1986 00 1991. The reasons for n o d @  
of shops as reported are the fobwing; 

(1) All the shops in a single marktat are 
not allotled at the same the. 

(2) There is a general slumps in the 
market. 



(d) There ii no provisiorr for renting aut 
theshop6. Deteshaveboenfbredforauc- 
tionl~ofshopsurder13sdremes. 

631 3. SHRl A R V W  NETAM: Wd the 
Minister of URBAN DEPARTMENT be 
pleased to state: 

(a) whether the Gavemment p~opose to 
shiitthejhuggisfrom MothiaKhan,New 
Delhi to stme other place; and 

@) if so, the pmposed bcaEion where 
these jhuIlgis are to be shifted and the time 
bywtriithesearelacely~beshii? 

THE MWTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACWUAM): (a) Yes. Sir 

@) The eligble quarterrr are likely to be 
shifted by the end of 1992- The kcation 
where the jhuggi dwellers will be shifted 
-wonthe- d- 
tand. 

6314. O R  SUWIR RAY: 
SHRl RAM VlLAS PASWAN; 
SHRl HARl K I W O R E  SINGH: 
SHRl CHANDRA JEET 

YADAV: 

Wdl the Minister of HUMAN RESOURCE 
DEVLOPMENT be pleased to stape: 

(a) whether Lucknow regionel unit of A# 
Indim Kendriya V i a  Teachers* Asso- 
ciadion have announced there decision to 
Y;herao' the Kendriya Vialayas Assbml 
Commissioner, LudvKHn and h Septem- 
ber 9 1991 to press their demands: 

@) I so, the details of their demands; 
and 

(c) the stand of the Kendriya Vdyalaya 
Sangathan on each of the demands? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLlAMENTARY AF- 
FAIRS AND MINISTRY OF STATE IN THE 
MINISTRY OF LAW, JUSTICE & COMPANY 
AFFAIRS (SHRI RANGARAJAN 
KUMARAMANGALAM): (a) and (b). Yea, 
sir. 

The details of the demands are :- 

1 ) Confirmation of various catego- 
ries of teachershrnpkyees 
appointed upto 30.4.1988. 

2) Grant of Senior scale and Effi- 
ciency Bar. 




